IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH

HYDERABAD
0.4 .NO,622/95

Between: ' Date of Order: 10.5.95,

1« M.Durgaish
2. Mohd, Chand
I M.A.Rafeeg

«ssApplicants,
And .

1.'The Chief Genaral Managar,

Telecommunications, A.P.Circle,
Boorsenchar Bhavan, '
Nampalli,

Hyderabad,

2. The Telecom District Enginser, A [
Medak District, -
Sangareddy.

3. The Sub Divisional OfFficer, . | \
Telecommunicatiang, , }

Sangareddy, ‘ ‘ h
Madak District. _ ' . 'F

««.Ra@spondents.

Counsel for the Applicants Mr.K.Venkateswarulu

Counsel for the Respondents

CORAM:

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (A)

CoNtdesee



sg:w [

b2

LA ,622/95

Judgement

[‘As per Hon, Mr., R, Rangarajan, Member (Admn.) )

‘Heard Sri K., Venkateswarlu, learned counsel for
Sri K. Bhaskar Rao,
the applicants anqélearned counsel for the respanderts.
2, The first applicant was appointed as Casual
Mazdoor on 1-4~1986 and worked till 30-9-1988, The
second applicant was appointed as Casual Mézdcor on
1-12-1981) and had worked upto 31-12-1982, The third
applicant was appointed as Casual Mazdoor on 1-1-1982
and worked upto 30-9-1983 for 340. days énder the control
of R-2 & R-3, Theyeafter théy were not engaged at all.
3 As they haye been disengaged in the year 1988,1983
and 1982 respgﬁtively, it is not possible to condone the |
break in service as they were disengagediwaféﬂékL-
4. As they had Uprked for the Department for 440,
263, and 340 days respectively, they have gained con-
siderable experience in the discharge of duties entrusted
to Casual Mazdoors, In view of this they are better
tecbuliy 7

equipped to discharge(ae Casual Mazdoors in the Telecom

compared to freshers.,
5, | Under these circumstances the following direction
is given :

The applicants should be m -engagad as and when
uork is available in preference to F:eshers | EQLQ‘
sponsored by thé Employment Exchange, However, in
pursuance of théborder if they are engaged, none who

o Pt o Ganed ooy

are working ,shall be retrenched.

L



G, The DA is ordered accordigly, at the admis-
sion stage itself, No costs.

(R. Rangarajan)
Member (Admn,)

(Dated : May 10, 95)
Bictatedin Upen Court
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DERPUTY REGISTRAR(J)

sk

t. The Chief Gensral Manager,
Telecommunications, A.P.Circle,
ODoordanchar ghavan, Nampalli,
Hyderabad,
2. The Telecom District Engineer,
Medak District, Sanfareddy.
3, The Sub Divisional Officer, Telecommunicatians,
Sangareddy, Medak District.
4, Cne copy to Mr.K yenkatesuaiﬁ}u Advgcate JCAT Hyderabad'
5. One copy to Mr.kgj3&”4“““ ,1QAT hyderanad.
6. One copy to Library,CAT, Hydcrabad.
7. One spare copYe-
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